| TEM NO 33 COURT NO. 7 SECTI ON 1|

SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Crl) No(s).4799/2003

(Fromthe final order dated 31/07/2003 in CRR No. 2758/2001 of The H GH
COURT OF CALCUTTA)

MAGVA LEASI NG LTD. Petitioner(s)

VERSUS

M S. S&S | NDUSTRI ES & ENTERPRI SES LTD. Respondent (s)

(Wth appln(s) for stay and office report )

Date: 03/02/2006 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE B. P. SI NGH
HON BLE MR JUSTI CE ALTAVAS KABI R

For Petitioner(s)

Ranjit Kumar, Sr.Adv.
Suchit Mhanty, Adv.
Ranj an Mukherj ee, Adv.

SS=

For Respondent (s)
Ms. I ndra Sawhney, Adv. (N.P.)

UPON hearing counsel the Court made the follow ng
ORDER

Put up on 3rd March, 2006 when the nmatter nay be di sposed of

finally.

Counsel for the respondent may be informed accordingly.

( SUKHBI R PAUL KAUR) (V1 JAY LAKSHM )
COURT MASTER COURT MASTER






